Institue for Post Graduate Teaching
and Research, Gujarat Ayurved Uni-
-wersity, Jamnagar, for ithe year 1980-81
along with Audited Accounts.

(7) A gtatement (Hindi and English
versions) <howing reasons for delay
in laying the papers mentioned at (4)
to (7) above. [Placed in Library. See
No. L1-4138!82.]

ot sew fagrl et nEnfy &
AT TR FTEET £

st ww  wwetw : gPamn o
HIRET @1 TR g AT I§ 07 §I9
§ TE T, WHRE 97 qHAT § !

TR VR : W AR Fg W A,
P& ow am gT 7AT &

SHRT SATYASADHAN CHAKRA-
BORTY: You have said that if T can con-
vince you, you will admit the motion.

- Tf you give me the time to convince you,
I am sur:, 1 shall convince you.

MR SI'EAKER: Please sit down.
H- saheT FTEEY g #I AW 70 F

Nothing will go on tecord, whatever he
says.
SHRI SATYASADHAN CHAKRA-
BORTY**
(Interruptions)

MR. SPEAKFR: When I am on my
— legs, you please sit down.

§ W F @@ AW | FR FLTH
FHe W aws # fau owm faar 2°
W Fwerw W § fag g, ©w %
TS AW TR A

st TWiewE T oEsTHEe
wiew @i T R ST W@ g0
W WP AR W &
THET T E

No, I am not convinced.

(Interruptions)

———

ASADHA 17, 1904 (SAKA)
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PAPERS LAID ON THE TABLE—
Contd.

NOTIFICATION WNDER INDIAN RAILWAYS
Act

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): I beg to lny on the Table a
copy of the Railway Accidents (Com-
pensation) (Amendment) Rules, 1982
(Hindi and English versions) published
in Notification No. $.0. '387(E) in
Gazette of India dated the 4th June,
1982 under sub-section (3) of section
82J of the Indian Railways Act, 1890
[Placed in Library. See No. LT-4139|
82.]

Orper re Constitution ofF  EigHra

Finance CoMMISSION, NOTIFICATION

UNDER INCOME-TAX AcCT, NOTIFICA1IONS
UNDER CusTOMS ACT, ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOQJARY): T beg 1o lay
on the Table:-

(1) A copy of the Order (Hindi and
English versions) dated the 20th lune,
1982 issued by the President in pur-
suance of article 280 of the Constitu-
tion, constituting the Eighth Finance
Commission, published in Notification
No. S.0. 434(E) in Gazette of India
dated the 21st June, 1982. [Placed in-
Library. See No. LT-4140(82, ]

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 296 of the Inzome-
tax Act, 1961.

(i) The Tncome-tax (Third Am-
endment) Rules, 1982, published in
Notification No. S$.0. 365(E) in
Gazette of India dated the 27th May,
1982.

(ii) The Income-tax (Fourth Am-
endment) Rules, 1982, published in
Notification No S$.0. 372(E) in-
Gazette of India dated the 29th May,
1982.

*#¥Not Record.



